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A 1) Délhi, this 18th day of February,l?97.
HON’BLE MR. JUSTICE V. RAJAGOPALA REDDY ,¥ICE CHAIRMAM(J)
HON’BLE MR. K. HUTHUKUMAR,MEMBER(&) '
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By Advocate: Shri M.K. Gupta

ahri 8.FP. Mehta
General Manager
Horhtern Raillway
Baroda House

Mew Delhi-110001 .. Responaent

By Advocate: Shri R.L. Dhawan

0O RDER (ORAL)

HON’BLE MR. JUSTICE Vu.RﬁJﬁGOPﬁLﬁ REDDY ,¥C(J)

Learnsed counsel for petitionear saaks
permission o withadraw this Contempt Paetition.
Paermission agranted. This Contempt Petition ié

g és mithdrawn,
/‘”ﬂ/ | Q/KX_B/”"
Muthugumar (%¥. Rajagopalsa Reddy)
Member (&) . vice Chairman(J)



